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CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

SITUATION ARISING OUT OF LACK OF SALE
OF COTTON IN GUIJARAT AND SOME
OTHER STATES DUE TO IMPOSITION
OF CLR1TAIN CONTROLS

SHRI P M. MLHTA (Bhavnagar) Sir,
1 call the attentton of the Minster of Foreign
Trade to the following matter of urgent public
mportance and request that he may make a
statument thercon —

‘The situation arising out of the reported
lack of sale of cotton in Gujarat and some
other States due to the imposition of stock
credit and contract controls

SHRI INDRAJIT GUPTA (Alpore)
The Minister s attention has been called, but
where 1s the Minster ?

MR SPEAKLR The time for taking
up the calling attention motion 1s 12 O Clock
but because we have finished the questions a
little carlier  (Interruption)

SHRI PILOO MODY (Godhra) You
must adjourn the House
AN HON MEMBER The hon

Minister 1s here

MR
there

SPLAKER e 1s very much

SHRI1 PILOO MODY
here, not vely much there

He 1s physically

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE (SHRI
A.C. GEORGE) Mr Speaker, Sir, cotton
prices reached their peak levels n January,
1971 as result of a short crop of 53 lakh bales
Due to the acute shortage of cotton the
annual production of both cloth and yarn
was the Jowest in 20 years OQur exports
were adversely affected Government took
certain measures to arrest the rising trends
The high price level was maintamed till
September, 1971  Hon'ble Members  will
appreciate that this position could not be
aliowed to comtinue OQur 1mtial estimate
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of the current year 1971-72 crop was 55 lakh
bales As a result of favourable weather
conditions 1n most of the cotton growing
areas excluding Maharashtra the production
will be around 59 lakh bales It cannot,
therefore, be expected that the unpreccdented
levels which prevailed during the last season
can be sustainced during the current s.ason
The prices have been decining since the last
two months with the increased arrivals of
cotton from Gujrat, Mysore and Pungab
The present piies compare well with the
prices ruling 1in 1969/70 which was a normal
year

Some adjustments in  the ciedit curbs
were made befor~ the bulk arrival of new
crop  Duc to increased arrivals in the
markct these idjustments have proved to bo
mnidequite  Conscquently the  volume of
puichases could not be increased to levels
which can produce a stabilizing cifct

The Government has buen watching closcly
the situation  I1he programme of mmport of
forcign cotton has been curtailed by about
25 lakh bales

In this context I am hippy to announce
that the present stock limils have been um
formally increased by one month 1n respect of
all the nulls m the countty It can be
normally presumed that this will woik out to
additional purchase possibilitics of ncarly five
lakh bales This 1 am surc, the House will
agree, will go a long way in stabilizing the
prices

The Cotton Corporation has already
opened a large number of purchase Centres 1n
various States and have already purchased
more than 40,000 bales  Purchases in larger
volum~ are continuing

In order that the growers may be given
higher prices to act as incentive to grow more
cotton next year, the Government has further
under considcration several measures, some of
which arc —

(a) Securing suitable relaxation 1n credit
restriction ,

{b) extending perod of delivery in res-
pect of non transferable specific
delivery contracts.
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I assure the Housc that the Government
is constantly kceping a watch on the situation
and proper remedial steps will be taken
shortly to protect the interest of the growers.

SHRI P. M. MEHTA : Sir, I carefully

heard the statcment made by the hon.
Minister. But I do not find adequate
measures taken by the Government which

will tide over the serious economic crisis that
is being faced by thousands of cotton growers
in the country, specially, in the States of
Gujarat, Maharashtra and Punjab. This
House should take note that our agriculturists,
tiliers and growers have made ceascless cffort
to take this country to self-sufficiency in the
matter of foodgrains and cash crops. Un-
fortunately, for want of timely action on the
part of the Govcrnment, thc farmers and
peasants who take the country towards sclf-
reliance have to face great hardships and a
serious economic crisis. This has happened
with the growers of cotton and a serious
situation has arisen particularly in the States
of Maharashtra, Gujarat and Punjab.

The cotton production of last year, 1971,
was of the order of 53 lakh bales while this
time, it has gone upto the order of 66 lakh
bales. It is very surprising that the price of
cotton has gone down and in the last few
months it has shown a steep fall in the cotton
price. This has resulted in huge accumulation
of stocks with cotton growers. The price
has gone down by nearly Rs. 800 to Rs. 1600
per khandi, i.e., 10 pakka maunds, in the
State of Gujarat ; elsewhere also the position
is the same. This has affected our cotton
growers and their economy very adversely.
I would request the Government to take note
of this situation.

{2 hrs.

There is ample stock with the growers in
Gujarat, Maharashtra and Punjab, but there
are no buyers for this cotton. In Gujarat
the crop this ycar is estimated to be of the
order of 24 lakhs of bales. Out of this,
15 lakhs of bales have already come into
ginneries  But the total sale upto now is
only of the order of 9 lakh bales. Six lakhs
of bales of growers are lying with the gin-
neries. It means that nearly nine lakhs of
bales are yet to come into the market. It
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means that a total of 15 lakhs of bales are
likely to remain unsold. I can well under-
stand why this situa‘ion has arisen. It seems
to me that it is only because of stringent
restrictions on stock and credit facilities.

At present there are restrictions on stock.
I do not know how the Minister has announ-
ced that they are liberalising thc restrictions
on stock. You should Iift all the restric-
tions ; otherwise, there will no buyers for
cotton.

In the same way, there are rcstriction on
credit facilitics. The commercial banks and
coopcrative banks ask for a margin of 50 per
cent for the first quarter ot the yecar, i.e.,
from January to April, and 70 per cent for
the sccond quarter. This has madc it im-
possible for the cooperative socictics and trade
channc!s to buy the cotton. There is also
control over forward sales.

I can well understand that, in the casec of
acute shortage of cotton in the country,
checks and counter-check measures are ncces-

sary because these measures will help the
general economy...
MR. SPEAKER : The hon. Mcmber

may please ask his guestion,

SHRI P M. MEHTA :
coming to that.

Yes, Sir ; I am

But when there is ampic production and
stock in ths market, these restrictions should
be removed.

With your permission, Sir, I would point
out one more thing and then ask my question.

Yesterday, my hon. friend, Shti Indrajit
Gupta, has stated during the eourse of his
speech on general debate on the Budget that
the consumer in this country pays 30 per cent
high on the stamped rates. So, neither the
growers are benefited, nor the consumers are
benefited. I do not know who is benefited
by the present policy of the Government......

SHRI PILOO MODY : Ministers.
SHRI P. M. MEHTA : Tke Cotton Cor-

poration of India is constituted to comc into

the market at the appropriate time, but the
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Cotton Corporation of India has fatled to
do 50, 1l 1s hesitating and s shv o enter into
the matket It has purchased hardly 1000
balcs of cotton in the State of Gujarat If
the buffer stock 1s not lifted this time, 1t 1s
very likely that the cotton growers will switch
over to other crops which will ultimately result
1n shortage 1n the production of cotton next
ycar  When will  the  Government  take
conciete steps to protect the interests of the
cotion growers ’  When will the Government
notify the suppotting prices, and do the
Government have any  long term and  short-
term schemes to stabilise the  cotton prices 1s
well as the doth prces in the intercsts of the
growcrs and the consumers ?

SHRI A C GLORGE  The hon Mcmber
his 1aed many points which are  qute
relevant to t ¢ situition prevaling ind he has
made one o1 two questions also

I would ltke to answer him from the last
point which he rawned, nwmely, about the
sitwatton prevarling o Gujarat He has a
feeling that the Cotton Corporation which s
ultimately meant to ben fit the small growers
1 our countty has not acted promtly quikly
ot m an efficient manner I may humbly
submit that his figuies are not uptodate The
Cotton Cotporition has alrcady purchised
from Guyarat alon 300 bales upto yesterdiy
and immedutely we are purchasing 20,000
bales noie friom Guyuat alone  So far the
Cotton  Corporation op.rating on the
indigenous  cotton, has  invested more
thin Ry 482 crores at the market
prices As a commercial  carporation,
you can imagmne 1t 1s too much of a risk If
priwes fall, the Cotton Corporation, bung a
commercial cotporativn, will be tfaced with a
situation of facing a huge loss So, I may
differ with the hon Member when he makes a
statement that the Cotton Corporation has
not moved 1 or s not cfMicient It may be
made out that its operations are not upto the
mark or it may not be effiuent but I may
mform the hon Member that as early as
December  atself, the Cotton Corporation
stepped into the maiket and has made large
purchases Further, I would like to point out at
this juncture, and 1 thought that the hon
Member was histening carefully to the statement
made that we have already announced that
stock restrictions are bemng relaxed and by
relaxation of the stock restriction by one
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month—the average consumption m our muils

all over the country 13 near about 5 lakhs

bales —naturally, therc will be an immediate

buoyancy in the market to the tune of 5 lakh

bales

SHRI PIL OO MODY  Not necessarily.

SHR!I A C GLORGE Not necessatily,
if you are not availing of the credit facilities
We arc definutely taking note of that situation
We are taking up with the commercial banks
to move 1n quickly so that this relaxation will
be synchromised with the credit facilities alvo

Then the Momber wis mahking a point
that the prices have crashed 1 will definstely
agrec with him thit the prices are lower than
Tist your But list year was an unusual year
It 1s true our firmers got a high price duting
last year but I mide out in the statument
tself that the prevatling price s well ¢ ompared
with the normil year I will read out

In 1369 70 which we can consder to be a
normal yewr the price of Digvijay wis Rs
2069 per cindy 1 147—Rs 1900, Kalyan-~
Rs 1830 Khandesh- Ry 1734 and Bengal
Deshi Rs 1221 The prices as on 15th March
1972 for the same¢ iems are  Digvijay —
Rs 2396, that 1s, at fer t Rs 300 more than
196970 For L 147—Rs 21/5, which 1s at
least Rs 175 moie than 1n 1963 70 Then, for
Kalyan —Rs 1700, That also compares well
For Khandesh, 1t 1s at Jeast Rs 13 more
since the prevating pice 15 Rs 1750 In
Bengal Deshi 1t was Rs 1243, at least  Rs, 22
more than the puce of 1969 70 (Interrup-
tions) But, even then I do concede that these
prices ate lower than last year s But last year
was an unusual year and the price which we
can notmally compare s of 1969 70 I am not
sure whether the Member s coirectly informed
when he was putting up an estimate of 66
lakh bales Fven the most optimistic estimate
of this year s indigenous production 1s only
62 lakh bales and we presume that it may be
59 5 or 60 lakh bales

SHRI INDRAJIT GUPTA
include the carry-over

This will

SHR1 A C GEORGE
give you that figure also

1 am prepared to

The carry-over figure from last year was
11.56 lakh bales.
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SHRI INDRAJIT GUPTA :
that to the production.

You add

SHRI A.C. GEORGE : Let me continue,
Foreign cotton was 4.25 lakh bales and the
total we had was 15.81 lakh bales. This is
what happens in every industry which is
running on such a big scale, and this cannot
be stopped, This is bound to bhc there, Next
ycar we will have a carry-over to the tune of
19 lakh bales. This is a normal industrial
operation and there is nothing alarming
about it.

Before I conclude, 1 would like to take up
the question raised by the hon. Mecmber,
and here and now I want to congratulate our
farmers who accepted the challenge of the
nation, They listened to the clarion call for
more production and they definitely reached
self-sufficiency level, but this 1s something
which can happen when the production s
going up.

SHR1 P. M. MFHTA : Hc has conveniently
forgotten the high cost of production.

MR. SPEAKER : Mr. Piloc Modv, your
Call Attention Notice came alter the time
fixed. But I allowed 1t as an exception because
there were not many ndmwes. Kindly don't do
it in future. It must come in tume whenever
you send it.

SHR1 PILOO MODY ¢ On behalf of the
messenger who carried it to you I apologise to
the House.

MR. SPEAKER : 1 beg your pardon,

SHRI PILOO MODY : [ said, on behalf
of the messenge: who crrried it to your office,
I apologise to the House, and I would takec
this opportunity of thanking you for having
allowed me to have my say on this important
subject, Sir.

MR. SPEAKER : In future you kindly
stick to the time.

SHRI PILOO MODY : This particular
Chall Attention, I don’t think, full justice to the
problem of cotton. It is very necessary that
in a very staple fibrc, a staple commodity like
cotton, stable price should prevail from year to
yéar bearing in mind the fluctuations due to
increase or decrease in crop.  Credit facilities
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available through trade channels bave been
clamped down in such a fashion that a situa-~
tion developed and the Government rushed
in, imposing certain contiols of credit such as
they did last year, which was necesvary last
year, in view of the crop and the high prices
ptevailing, But the Government has  known
for some tunc now, Sir, that the production
of cotton this year is going to be abundant
and thetefore early steps should hase heen
taken to relieve the ciedit contiol so that
normal market operations could have taken
place. When one sees the statement presented
by the Ministcr, one would say, wtting in
Dethi, yes, cveiytlung 1s  line with regard to
cotton. It is such a reasonable statement
except for point No, 5, which s suvmewhat
deceptive.  One would imagine that things
wete going on very well, But when you go
down into the cotton growing arcas and talk
to the farmers, you realise what a monumental
problem huas been created.  Take point No. 5
to begin with, ‘To begin with, it says * fhe
Cotton Corporation has already opencd large
number of purchase centres * Onc would ima-
gine that the Government efficials of the Cotton
Corpuration go 1o every field and pwmchase
cotton,  The fact of the matter 15 that stace
the 6th of December, wince these 4 months,
they have purchased 40,000 bales. 40,000
hales are purchased on the telephone from a
kkolla i Paliament Stieet and he talks
about large number of centies having been
opened, which is only to misguide us because
40,000 bales is nothing  If he had held some-
thing like S lakh or [0 lakh biles T wouid have
understood his concern about credit facilities,
When a trader complainy  aboa'  credut facili-
ties, Government twin a deaf car 10 lum, be-
cause of Shri Indiapt Gupta and the criticism
that he makes. But the Government them-
selves ure now  feeling the pinch of credit
facilitics and finl that without credut facilities
they cannot buy the cotton. ‘The statement
says that,

“We have advanced Rs, 4 crores to the
Cotton Corporation '’

But what good is Ry 4 crores ? W only they
would have advanced Rs 4 crores to the trade,
they would have been able to purchase Rs. 12
lakhs worth of cotton  So. they have this
sort of rigmarole gning on.

Further, the hon. Miniser says in the
statement ;
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¢ In this context, I am happy to announce
that the present stock hmits have been
uniformly mcreased by one month **

But why now ? Why not when 1t was neces-
sary a couple of months ago ?

Then, Government talk of floor prices
The floor prices that have been fixed by
Government have been about half the prevailing
marhket prices what 1s the carthly meaning
of floor prices then ? The floor price is suppos-
ed to be a subsistence return on the invest-
ment made  But subsistence return 1s no
sibstitute for an cconomic or remuncrative
return

The hon Minister talks of prices and
compates thum with the prices in March and
the present prevailing prices  Apart  from
the fact that his figutes, for a chdange, were
correct, why does he not compare the figures
n January, 1971 with the figures that are pre
vilur t today ? 1t he does so he would find that
all the figures are about 50 per cent or 60 per
cent or 70 per cent of the prices that prevaled
in January 1971 Government must realise 1n
other words that it was the prices pievalent 1n
January 1971 which made 1t so profitable for
the growcrs to grow this cotton that he has
today been prescnted with ¢ bumper crop.

As 1said on an earhier occasion this
Government 1s ncapable of a mentahity of
abundance  As soon as thure 1s abundance
of any commodity, they lose nerve, they dither
and they nuver want to enjoy 1t , on the other
hand, they want to have shortages only be-
causc then they can twist and turn  and screw
tl ¢ citizen 1n a manner m which they can make
the maximum money out of it Here, you
have an abundant crop of cotton, and 1t has
become a problem for them

Who are the people whom I want to help ?
1 want to help primarily the grower and
ultimately the consumer Everybody in between
1s irrelevant For helping the grower and
ultimately the consumer, Government have to
frame a policy based on stable prices There-
fore, I recommend to Government If they
want to do anything that they should wnme-
diately bring rehef to these pcople  The first
(mng that they have to do 1s to make the
Cotton Corporation buy on a massive scale,
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not 40,000 bales, but 5 lakhs bales or 10 lakh
bales Itis quite obvious that neither the
Government are enquipped nor does the Cotton
Corporation have the expertisc , if [ were to
stll them wool 1nstead of cotton, they would
buy that wool also , as a matter of fact 1t 1s
not difficult to pull wool over their eyes This
1s the condition of the Cotton Corporation
Therefore 1 suggest that Government should
make use of whichever traders are available,
particulaily the large and reputable tradcis and
appoint them as their agents to purchase
cotton on their behalf so that they will make
a good deal out of 1t and supply 1t to the con-
sumers also
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Since 1 have to end by ashing a question —
actually 1 have been giving idvice to them so
far—I would hke to ack whether they are going
to do whit T have advistd them to do

SHRI A C GFORGL  The hon Mum-
ber has presented a pictuic of gloom and the
impression was creited that while 60 1ikh
bales of cotton were available 1n the country
as 1ndi. nous production, it was only the
Cotton Corporation whith wais in the market
to buy that cotton  That s 4 fundimental
fallacy Fhe Cot on Corporalion 1s a coms
mercial  corjoration in  the public «ctor
sicpped nto the fikld  only for stabilising the
prices It s a question of simple  anthmetic
I do concede that when 60 lakh biles of cotton
are avalable 1t 15 not wnough L a4 commercil
corporation purchases only 40 000 bales But
you must remcmber that the normal trading
opceration 1s alsn there The public  sector s
moving 1n only to boost 1t and stabilise 1t

SHRI JYOTIRMOY BOSU (Diamond
Harbour) With that small quantity of pur-
chase

SHRI A C GEORGI
started

We have only

SHRI PILOO MODY The remudy for
pneumomnia 1s a pill, asprin !

SHRI A C GEORGE  An agricultural
crop estimate was made in the early part of
the year Subscquentlv, depending on so
many factors like chimatic conditions, monsoon,
etc the crop situation mmproved I made out
1n the beginming itsu Il that we were  expecting
only a production of 55 lakh bales Subse-



129 Lack of Sale of Cotton
in Gujarat and other States (C A.)

quently, weather conditions which are normally
beyond our control were more favourable...

SHRI JAGANNATHRAO JOSHI (Shaja-
pur) : That is a good thing, of course.

SHRI PILOO MODY : He is complaining
now that the weather was favourable to us !

SHRI A. C. GEORGE Not that, I
am happy about it. The only thing was that
we did not know that it would be so good as
the elections. Now we are estimating the
crop which is much better than what we
thought of earlier. Assuming a crop of 55
lakhs, we asked the Cotton Corporation to
move in. Of course, if the situation so war-
_ rants, we can move in in a massive way.

Nobody prevents that. When the hon, mem-
ber was referring to 40,000 bales, he said it
was a paltry thing. In the beginning itself, I
told the House that we have already invested
Rs. 4.92 crores. So you can imagine how

much money will have to be shelled out if a
public sector corporation like the CCI is to
purchase a lakh of bales.

SHRI PILOO MODY : Twenty times

what you have already spent.

SHRI A. C. GEORGE : The hon. mem-
ber was again referring to the price of January
1971. At the beginning itself, I said that the
1971 January price was high., The normal
comparable prices are those prevailing in
1969-70. Those were the figures which I
quoted. There was no confusion there. The
price of 1970-71 was extraordinarily high. This
cannot be compared with the price of a normal
year.

SHRI P. M. MEHTA He forgets that
the cost of production has also gone high.

SHRI A. C. GEORGE : Government are
aware of the situation. As was explained
earlier, we have already relaxed the stock
limits. We will. give more credit facilities.
More purchase points will be opencd. Already
there are more than 41 of them. In an ope-
ration of this type, I do not think that even
the hon. member expects that we will be opcn-
ing a purchase centre in every field. We are
putting up centres in market places, wherever
it is considered vital from the commercial
point of view.
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Again I assure you that we are quite aware
of the prevailing situation and every measure
will be taken to see that the difficulties of the
farmers are overcome to a great extent,

12. 24 hrs.

PAPERS LAID ON THE TABLE

PAPERS UNDER COMMISSIONS OF INQUIRY
AcCT AND ALL INDIA SERVICES ACT

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. C. PANT) : On behalf of Shri Ram Niwas
Mirdha, I beg to lay on the Table :

(1) A copy of the Central Commissions
of Inquiry (Procedure) Amendment
Rules, 1972 (Hindi and English ver-
sions) published in Notification No.
G.S.R. 198 in Gezette of India dated
the 19th February, 1972, under sub-
section (3) of section 12 of the Com-
missions of Inquiry Act, 1952,
[Placed in Library. See No. LT—
1512/72].

(2) A copy each of the following Noti-
fications (Hindi and English versions)
under sub-section (2) of section 3 of
the All India Services Act, 1951 : —

(i) The Fifteenth Amendment of
197t to the Indian Administra-
tive Service (Pay) Rules, 1954,
published in Notification No,
G.S.R. 1688 in Gazette of
India dated the 13th November,
1971.

(ii) The Indian Administrative Ser-
vice (Fixation of Cadre Strength)
Fifteenth Amendment Regula-
tions, 1971, published in Noti-
fication No. G.S.R. 1689 in
Gazette of India dated the 13th
November, 1971,

The Sixth Amendment of 1971
to the Indian Police Service
(Pay) Rules, 1954, published in
Notification No. G.S.R. 1792
in Gazette of India dated the
4th December, 1971.

(iii)



